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(b) whether the Government have cleared the 
cement plant from the env~ronmental polnt of vtew. 

(c) whether the Governrnent propose to review the 
project In order to save the environment: 

(d) 11 so, the detads thereof; and 

(e) 11 not. the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN 
PRASAD NISHAD) : ( a )  to ( e ) .  Government of 
Meghalaya has sought env~ronmental clearance lor 
settmg up a 0.6 m ~ l l ~ o n  tonne per annum cement plant 
by Assoc~ated Cement Company at SIJU. South Garo 
H~tls. Meghalaya The State Government has lnformed 
that Rap~d EIA/EMP Study has been ln~t~ated In t h~s  
regard and would be comple{ed by June. 1996 A vlew 
wtll be taken on the proposal after the rece~pt of the 
EIKEMP report. 

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN 
PRASAD NISHAD) : (a) No, Sir. 

(b )  8 ( c ) .  DO not arise. However, a concession has 
already been prov~ded to exped~te clearance under the 
Forest {Conservation, Act. 1980 in hill dtstricls for projects 
which mvolve transfer upto 20 ha of forest land and 
d~rectly benef~t the people ol the area. In such pro~ects. 
w h ~ c h  ~ n c l u d e  cons t ruc t~on  of l ~ n k  roads, smal l  
waterworks, minor lrrlgatlon works. school bulldlngs. 
dispensaries, hosp~tals. ttny rural ~ndust r~a l  sheds of 
the Governrnent. ~dent i f~cat~on and transler of equivalent 
non-forest land lor compensatory afforestation 1s not 
lns~sted and ~nstead compensatory allorestat~on can be 
done over degraded forest land twtce In extent of area 
bemg d~verted. 

(d l  Does not arise. 

National River Conservalion Plan 
Shortage of Coaches 

656 SHRl V M  SUDHEERAN . Will the M~n~ster  
of RAILWAYS be pleased to state 

(a) whether Government are aware of the acute 
shortage of coaches In Trtvandrum Ra~lway Dtvls~on, 
and 

( b ~  ~t so, the steps taken so far to made ava~lable 
sufftc~enl number ol coaches lo  avo~d mconvenlence to 
the passengers? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HAILWAYS lSHRt SATPAL MAHARAJJ . ( a )  and (br 
W~thln the over-all ava~labdrty, adequate number of 
coaches are ava~lable w~ th  Tr~vandrum D ~ v w o n  to meet 
the present level of traflc 

Implementation of Forest (Conservation) 
Act. 1980 

657 SHRl BACHEE SlNGH RAWAT BACHDA 
W~ l l  the Mln~ster of ENVIRONMENT AND FORESTS be 
pleased ts state 

la1 abether the varlous schrmes lncludmg road 
ccnstruct~or, ha'de come lo  a stands 1111 the Ultranchal 
area 1r1 Vllar Pradesb stnce the Forest iConservat~on) 
Act. 1980 came Into force. 

(b l  11 so whether the Government propose lo  gwe 
any spectal concession lor commencmg the construct~on 
work on the Government schemes so thal people may 
get benef~l of the development schemes. 

Ict t l  s o  the deta~ls thereof and 

f d j  11 not the reasons therefor? 

658 DR.  SATYANARAYAN JATlA W ~ l l  the 
Mmster of ENVIRONMENT AND FOREST be pleased 
10 state 

(a) the details of Nat~onal Rtver Conservat~on Plan, 
amount earmarked. the targets bred for complctlon of 
the Dlan, river-wlse . 

Ib)  the amount sanct~oned and released so tar. 
r~ver-wtse: 

fc) the progress made so far, rtver-wise, and 

f d )  the request:proposals lo rwarded by the 
State Governments lo  the Union Government under the 
Plan? 

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT JAI NARAYAN 
PRASAD NISHAD) (a !  to i d ]  The Government 
approved the Nat~onal Rwer Conservat~on Plan (NRCP) 
on 3rd July 1995 as a Centrally Sponsored Schemc 
on equal sharmg bass  of Ihe cap~tal  cost o l  works 
between the Central  and the concerned State 
Governments The sanct~oned cost ol works under the 
NRCP IS about Rs 772 crores to be spread over a 
perlod of 10 years The delads regardmg the towns, 
rlves In varlous States tncludmg the sancl~oned cosl ot 
works State-w~se, bes~des other dela~ls, are given In 
the enclosed statement 

So lar. 65 Deta~led Prolecl Reports ot works have 
been approved by the Central Government The , 
concerned State Governments are in Ihe process o l  
~mplementmg them. Afler commencement of works In a 
town. 11 would laken about 4 years to complele lhese 
works The works are staggered and ~t 18 ltkely that 11 
wltt lake about 10 years to complete all the work6 under 
NRCP 


